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APPEARANCE: 

 
Present for the Appellant: Ms Neethu James & Ms Ashwini Nag, Advocates 

Present for the Respondent: Sh. Jathin K. A., Authorized Representative  

 

CORAM: 
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O R D E R 

 
The appeal is allowed by way of remand. For order, see order of date 

passed in Customs Appeal No. 1256 of 2012. 
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